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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
EXECUTION APPLICATION 23/2023
IN
ORIGINAL APPLICATION 75/2023

IN THE MATTER OF

JAISHREE BANSAL
...APPLICANT
VERSUS
UTTAR PRADESH POLLUTION CONTROL BOARD
...RESPONDENT(s)
INDEX
S. NO. PARTICULARS PAGE NO.
I ADDITIONAL AFFIDAVIT ON BEHALF OF THE
DISTRICT MAGISTRATE, HAPUR, STATE OF

UTTAR PRADESH
PHOTOGRAPHS OF THE GOOGLE EARTH -
IMAGE IS ANNEXED HEREWITH AND MARKED
AS ANNEXURE-1

R

5 A COPY OF LETTER DATED 01.10.2024 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-2

4. A COPY OF THE MINUTES OF MEETING DATED
18.10.2024 1D ANNEXED HEREWITH AND
MARKED AS ANNEXURE-3
A COPY OF MINUTES OF MEETING DATED
22.01.2025 IS ANNEXED HEREWITH AND
MARKED AS ANNEXURE-4

n

’ TﬂROUGH o
\ .
/ ‘

BHANWAR INGH JADON
STANDING COUNSEL FOR THE STATE OF U.P.
EMAIL- bhanwar09jadon@gmail.com

DATE: 25.01.2025
PLACE: NOIDA
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION 23/2023
IN
ORIGINAL APPLICATION 75/2023

IN THE MATTER OF
JAISHREE BANSAL

...APPLICANT
VERSUS
UTTAR PRADESH POLLUTION CONTROL BOARD
...RESPONDENT(s)

ADDITIONAL __AFFIDAVIT ON_ BEHALF _OF THE DISTRICT
MAGISTRATE, HAPUR, STATE OF UTTAR PRADESH

I, Prerna Sharma, aged about 34 years, D/o Shri Dushyant Kumar Sharma, posted

as District Magistrate, Hapur, State of Uttar Pradesh, do hereby solemnly affirm
and state as under:

A "‘*‘p});‘,-ﬂ fully conversant with the facts of th

¢ case and am competent and
'.;"' l- -y : B <
\ ‘\L‘%%- %107.1

o e Prerna Sharma, District Magistrate, Hapur, State of Uttar Pradesh, am
33\.%
horized to swear the present Affidavit.

o

79, The present Execution Application has been filed in 0.A. 752023 by
Jaishree Bansal against the Uttar Pradesh Pollution Control Board. The

present application has been filed before this Hon’ble Tribunal for the

issues being faced by the people of village Galand and village Pipalhaida.
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3. That in the present matter the construction of the Waste-to-Energy Plant

by the Ghaziabad Development Authority on 44,25 acres i.e. 17.9084
hectares for the treatment and processing of the municip

the district Ghaziabad is being opposed by the villagers of both the

villages of Galand and Pipalhiada,

al solid waste of

The land upon which the construction
of the WTE Plant is proposed, is contiguous in both the villages, is being
objected to by the villagers as the land is 1.5 kms (approximately) away
from the main residential arca of village Galand and 0.5 kms
(approximately) away from the main residential area of village

Pipalhiada.

Photographs of the google earth image is annexed herewith and marked
as ANNEXURE-1.

> fle WTE Plant being constructed in their village. The undersigned has
O‘t # held several meetings with the villagers of both the villages and the Jan
Kalyan Samiti, however, there has been no positive outcome for the

present situation.

5. That in furtherance with the meetings held by the undersigned and the
district administration as mentioned in the Affidavit on behalf of the DM,
Hapur dated 01.10.2024 available on the judicial record at page no. 606
for the kind perusal of the Hon’ble Tribunal.

=
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6. That a letter dated 01.10.2024 was issued by the undersigned, in
compliance of which a mecting was organised under the chairmanship of

the DM, Hapur with the revenue officials, Jan Kalyan Kisan Samiti and

villagers of village Galand and village Pipalhaida with regards to the

construction of Waste-to-Energy Plant.

A copy of letter dated 01.10.2024 is annexed herewith and marked as
ANNEXURE-2,

7. That during the meeting with the villagers and Jan Kalyan Kisan Samiti
yet again quoted the reasons as to why they are against the construction
of the WTE Plant in their village area. The villagers and the members in
turn of their opposition were explained by the district administration

about the benefits of the WTE Plant and were further encouraged to visit

" /6€ARY the operational WTE Plants. The villagers taking the suggestions made

s

' copy of the minutes of meeting dated 18.10.2024 is annexed herewith
NOUFo%
"y 1 27 and marked as ANNEXURE-3.

8. That a meeting dated 22.01.2025 was held under the chairmanship of the
DM, Hapur with the revenue officials, Jan Kalyan Kisan Samiti and
villagers of village Galand and village Pipalhaida. Discussions regarding

the issue in the present matter were held, however, it was not fruitful. The

proposal made by the undersigned regarding the visit to the operational

Yo
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WTE Plants was again opposed by the villagers and the Jan Kalyan Kisan

Samiti.

A copy of minutes of meeting dated 22.01.2025 is annexed herewith and

marked as ANNEXURE-4.

9. That during the meetings held by the undersigned for the land issue upon
which the WTE Plant is proposed to be constructed for the treatment of
the municipal solid waste of the district Ghaziabad, the points/reasons
stated by the villagers of village Galand and village Pipalhaida, and Jan
Kalyan Kisan Samiti in support of their objections are as follows-

1. That the population of village Galand and village
Pipalhaida is around 40,000- 45,000, and the WTE Plant
is approximately 1.5 kms away from the main residential
area of village Galand and 0.5 kms away from the main
residential area of village Pipalhaida.

ii. Currently the plotting in both the villages has reached
near the land wherein the construction of the WTE Plant
is proposed.

iii. The land for the plant is only 60 mtrs.

| (approximately) away from Gang Nahar.
iv.  The construction of the WTE Plant will pollute the soil,
water and cause air pollution which may lead to severe

health issues in the villagers of both the villages and

children.

V. The construction may lead to the contamination of the

Upper Ganga Canal.
s
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o | sal of the solid wagte of the district
1aziabad, instead of constructing the Wrg p

. lant in
Ghaziabad, the pl

ant s being constructed in District
Hapur,

Initially, the constructjon of the plant was proposed to be

constructed in Dhundaheda, Ghaziabad. However, the

construction was shifted in district Hapur, in near
proximity of the residential area of both the villages,
educational institutions, the Gang Nahar and religious
sites.

The construction of the WTE Plant for treatment of the
waste generated in other district being carried out in
district Hapur is unfair to the residents of the village
Galand and village Pipalhaida. The opposition of the
construction of the Waste-to-Energy Plant is being done
by the villagers since 2008, However, the authorities are
adamant in constructing the WTE Plant for treatment of
waste generated from district Ghaziabad, in district

Hapur within the close proximity of the residential area

of village Galand and village Papalhaida.

10.That the continuous objections raised by the villagers is for the reasons

mentioned above, as stated by the villagers of the village Galand and

village Pipalhaida and the Jan Kalyan Kisan Samiti during the meetings

convened by the undersigned.

)
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11.Hence, the present affidavit 1s being filed for the kind consideration and

perusal of this Hon'ble Tribunal, and any further directions as the

Hon’ble Tribunal deems appropriate.

2 Ayt v \ o H H o/ AP
12.1 state that everything stated above has been stated by me in my official

capacity on and derived from the official records and I state that nothing

material has been concealed therefrom.

e

DEPONENT
N A A VERIFICATION
N e i at on this 24 day of January, 2025, that the

contents of the above affidavit from paragraphs 1 to 12 are believed to be
true and correct to the best of my knowledge and belief. No part of it is false

and nothing material has been concealed therefrom.

j??
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